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Statutory Status to Minorities
Commission

597. SHRI E. AHAMED: Will the Minis-
ter of WELFARE be pleased to state:

(a) whether the Union Govemment have.
taken any decision to accord statutory status
to the Minorities Commission;

(b) if so, the details thereof; and

(c) if not, the reasons for delay and the
time by which it is likely to be accorded?

THE MINISTER OF WELFARE (SHRI
SfTARAM KESRI): (a) to (c). The matter is
under consideration.

Welfare Schemes for SCs & STs In
fllmachat Pradash

598. SHRt KRISHAN DUIT SUL-
TANPURI: Will the Minister of WElFARE be
pleased to state the welfare. schemes pro-
posed to be included in the Eighth Plan for
the development of Scheduled Castes and
Scheduled. Tribes and other bacKward
ctasses (OaCs) of Himachal Pradesh?

THE MiNISTER OF WELFARE (SHRl
SlTARAM KESRI): The requisite informa-
tion is being coUected from Government of
Himachal Pradesh.

(
Foodgrain Production Target

599. SHRt GURUDAS KAMAT: Win the
'Minister of AGRJCUL TURE be pleased to
'State:

(a) whether foodgrain production target
would be lower during the current year;

(b) if so, the reasons therefor;

(c) the total percentage that the produc-
lion target would be lowered; and

(d) the steps being taken to achieve the
target?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI MULLAPPALL Y
RAMACHANDRAN): (a) No, Sir.

(b) and (c). Do not arise.

. (d) To supplement the efforts of the
State 'Governments to achi~ve the produc-
tion targets fixed for different crops, Central
Sector and Centrally Sponsored Schemes
like Special Foodgrain Production Pro-
gramme (SFPP) of wheat, Maize and Millets
and Pulses; Integrated - Programme of Rice
Development (IPRD), Minikit Programme of
cereals. Intensive Cotton Development
Programme (ICDP) and Assistance to Small
and Marginal Farmers (ASMF) for Shallow
TubeweUs/Ougwells arebeing implemented
in various States.

IT ransla60pl.

lndo-Sri Lanka Joint Commission

600. OR RAMESH CHAND
TOMAR:

SHRI RATtLAL VERMA:
SHRI DEVI BUX SINGH:
SHRl DHARMANNA MON-

OAYYA SADUL:
SHRIMATI BHAVNA

CHIKHLIA:

Win the MiniSter of EXTERNAL AF-
FAIRS be pleased to state:

(a) the issues discussed during the
recent meeting of lndo-Sri Lanka Joint
Commission; and

(b) the outcome thereof?
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a) 
and (b). The first meeting of the Indo-Sri· 
Lanka Joint· Commission. at the Foreign 
Minister's level was held in Delhi from 5th to 
7th January 1992. 11\e Joint Commission 
reviewed the work of the two Sub-commis-
sions on Trade,lnvestment and Finance and 
on Cultural, SociaJ and Educational matters . 
which had rMI in Colombo in October 1991 
and gave directions for their future work. 
Bath sides IIgI88d to sat up a third Sub-
Commission on Science and Technology in 
order to give impetus to cooperation in this 
sec:tor between the Governments and the 
Scientific communities in the two countries. 

In addition, discussions between the 
two sides centred on cooperation in the field 

. of production and export of tea and the 

. Indian participation in maintenance and 
upgrading of Sri Lankan Railways, and also 
in spheres of Telecommunications. oil ex-
pbration agriculture and small-scale indus-
tries. Suggestions to implement mutually 
agreed items from the cultural Exchange 
Programme signed by the two countries in 
October 1991 were also discussed .. 

The Govamments of India and Sri Lanka 
reiterated their commitment to strengthen 
and diversify biIaln cooperation through 

thelndo-Sri ~~.~~"~~ CJ 
New AgrIcultural Pg'k¥-

601. DR:~~~~~H. .. _CHAND 
I~. 

SH8!MAIL , .. ___ .BHAVNA· 
CHIKHLIA: 

.SNAlI~:,y,t~RA: 
SHRI SOBHANADREES-
"~"RAOVADDE: 

SMAI RATI.Al VARMA: 
SRRr-" \I.S .. 'YIJAYAR-

. AGHAVAN: 

Wit the Minister of AGRICUL TIJRE be 

pleased to stale: 

(a) whether the Govemment propose to 
present a new agricultural· policy during the 
current session of Parliament; 

(b) if so, the salient features thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUL TUR~ AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI MULLAPPALLY 
RAMACHANDRAN): (a) to (c). A draft of an 
Agricultural Policy Resolution for mulated in 
March, 1991 had been circulated to the 
States! UTs and State Agricultural Universi-
ties eliciting their comments. 21 StateslUTs 
and Universities have sent their comments 

. so far. The matter is under consideration. 

602. SHQU?..u. SAYEEO· _ 
SHRI BHUWAN· CWANDBA ' . 

. KHANDURI: 
SHRI KAMLA' MlSHRA 

MADHl!KAR: . 

Will the Minister of HOME AFFAIRS be 
pleased to stale: 

(a) the number or persons who mi-
grated to India from Myanmar due to military 
adion; 

(b) whether any assistance has been 
provided to such migrants; 

(c) if so, the details thereof; 

(d) H not, the reasons therefor; 

(e) whether the Government are aware 
of the frequent armed clashes between the' 




